171  Tribute to Shrimati Violet Alva

wafea wfaat aar g faa snfer

wferat sidw (wwnaw) fadgas, 1967

aved GATA ®Y wgEn wfufa @ e
ATGR /AVTTIA

it g fag W (TS ) o I-
gfaa it &R s arfen snfaai
#r  gfaet § wfaew i s afew
sfast & wwaw aon faemoor, @R =@
THX F guEW sear frearer & oo
wWET JEEE gl Seq gt gfafafaca
F g gEENE #R gadd qgr fagm
gwrs  faataw gat 3 g afdfimw qur
FeEaad fawdl &1 Sraew w3 At fagas
TEIRY WIS AT EgFq @fafq A1 oS
[T [aeETdl #Y owfaat ® g ged
T T@ar g |

sqafan fqat qar sgfam snfaw
wifrat adm (dmuA) fadas, 1967
avaef ARl w7 qaaa afafe & seom
T FIRT &Y TS AUATH qeqeely Aeaqey
faeaforai

st gz fag werd (Temeam) ¢ oaw-
gfea sfadt i) smafaa sfem sfaat
1 gfaal § sfawr sfet S enfew
srfedt & gwrEw quar e, &k
W IR & guEw qgar fawmer &
FACTET ATARTH g1 334 I14 Afafrfaey
F gUENESE AR w9dg aur fram
qars frates @l & qrofawT g
aoigTa fawat &1 3qay w4 arr fagaw
ey quTsll &7 gaaT afafa & qemme
Tl & gTq FY TE rat geaedy feorforgy
# wr wfd & a9 qew 9 @@ § oo

RE DEMONSTRATION BY UNEM-
PLOYED YOUTH

SHRI BHUPESH GUPTA (West
Bengal) : Mr. Vice-Chairman, before
you proceed to the next item, I have
a request to make., You seem to be in
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a receptive mood also. Today a de-
monstration of young students and youth
has come to voice their grievances and
demands against unemployment. And
they have come from all parts of the
country. Perhaps by now they will be
approaching Parliament, near the Vijay
Chowk. I think they have got also some
That will be submitted in due

petition.

course. But I think you will agree

that unemployment is a very serious
When

problem in the country today.
young people have come from all parts
of the countty, thousands of them,
voicing their demands and seeking red-
ress against unemployment, Parliament
should show sympathy. And 1 would
request you, Mr. Vice-Chairman, per-
sonally, on behalf of our House, to go
there and talk to them and also give an

opportunity to the Members of the
House, if possible by adjourning it at
half past five . . .

AN HON. MEMBER : Beyond
five ?

SHRI BHUPESH GUPTA : ... so

that they can also go there, if you
decide to go beyond five. They have
come from all parts of the country. I
think our sympathies for the unem-
ployed young men and women, students
and youth, should be duly expressed in
a befitiing manner. And therefore I
request you to do something which sig-

. nifies that sympathy and understanding

on the part of Parliament.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : We have every
sympathy for the unemployed young
friends and I am sure those who would
like to go and see them and sympathise
with tkem will certainly do so.

RE PAYING TRIBUTE TO SHRI-
MATI VIOLET ALVA AND SHRI
JAISUKHIL AL HATHI

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Shri Lokanath
Misra has asked my permission to refer
to the question of paying tribute to Shri-
mati Violet Alva and Shri Jaisukhlal
Hathi. 1 am permitting him.

I SHRI LOKANATH MISRA (Orissa) :
tisa ...

SHRI M. P. BHARGAVA (Uttar
Pradesh) : Mr. Vice-Chairman, I have
a submission"to make, Instead of mak-
ing these felicitations at the fag end of
the day . ..
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SHRI LOKAN.A\TH MISRA : It is
not felicitations bow.

SHRI M. P. BHARGAVA : Let us
do it tomorrow after twelve.

SHRI LOKAMATH MISRA : I
wanted to raise t s formally because 1
did not know the mind of the Govern-
ment. All the sume, it is a very seri-
ous omission because Shrimati Violet
Alva served this House for eight years
as Deputy Chairrnan and there have
been several... tlInterruptions) Let me
complete whateve * 1 have to say. Why
so much of inter; uption ?

1 wanted thar at least the House
should be in a position to say a few
kind words rec gnising the way she
functioned.

Secondly, Shri Jaisukhlal Hathi was
the Leader of this House for a fairly
long time and he also deserves a kind
word. Somehov. it escaped the notice
of the Leader o° the House today and
the entire-House. and the first item to-
mOIIow . . . )

SHRI M. P. 3HARGAVA : Resig-
nation was annc inced a little later.

SHRI LOKAMATH MISRA : Resig-
nation was madc known to us yester-
day. Therefore I would like the
House to take i up as the first item
tomorrow .. .

THE VICE CHAIRMAN (SHRI
AKBAR ALI KJAN) : Afer the Ques-
tion Hour.

SHRI LOKAWATH MISRA : . ..
and after the l-aders of the different
parties have p:id their tribute, there
may be a form ! resolution. Or there
may not be a firmal resolution.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI kK HAN) : Mr. Lokanath
Misra, I think you are quite right in
drawing our atlention to it. 1 would
ask now the Li‘ader of the House to
say something about it.

THE LEADI'R OF THE HOUSE
(SHRI K. K. SHAH) : Immediately I
came here 1 iiquired from the office
and tried to fnd out whether some
reference could be made about Mrs.
Alva. So far s the Leader is concern-
ed, I was told that there was no prac-
tice. Therefore, I did not mention that.
1 was also told by the Secretary that
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there was no practice. Again I sent
my friend, Mr. Om Mehta, to the Secre-
tary; I said, I would like to have a
mention made about them. But un-
luckily the Secretary told us that there
was no practice. Then I did not know

my way. I will be very happy if the
House . . .
SHRI BHUPESH GUPTA (West

Bengal) : 1 would like to draw your
attention that the precedent question
does not arise because we did not have
a situation when the Deputy Chairman
of the House resigned during the ses-
sion. We had a situation when it did
not come after the election or some
such thing, like that she contested some
clection from somewhere and came. It
was in the case of Mr. Krishnamoorthy
Rao. He contested the election and
went to the other House. But he did
not resign during the session of the *
House. Mrs. Alva resigned during the
session of the House and, well, she is
a Member also here. Mr. Krishna-
moorthy Rao after resignation did not
even come here because he had been
elected to somewhere else. Therefore
that precedent does not apply. This is
a unique phase. We should tomorrow
morning have something to say about
one who has been in the House for

cight years and has served the House
magnificently well, of which all sec-
tions of the House should be proud.

And I think it would be in the fitness
of things that when she is parting from
that esteemed, exalted position—she will
be with us—we should have a chance
of recording our appreciation of the

great service she has rendered to the
House. winning affection from all
parties.

SHRI PITAMBER DAS (Uttar Pra-
desh) : I would like to point out one
thing regarding precedent, practice or
tradition. Every tradition precedent or
practice, at some day or the other, has
had a beginning and, therefore, the mat-
ter should not be closed simply because
there has not been a practice. If it is
a healthy practice, let us start it now,
even if it had not been done so far.

SHRI K. K. SHAH : Tomorrow re-
ference will be made to the Deputy
Chairman and the Leader of the House.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : After the Ques-
tion Hour.



